IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPL BENCH

0a 2456/95 | i
mA 1682/96 /fffi :
Neu Delhi this the 13th day ot February, 1997 (E;)/fk#;i'

Hon'ble Smt.Lakshmi Swaminathan, Member (J)
Smt,Sumarti Devi |

w/o Sh,Sulthan Singh,

R/0 11 A, Teen murtlmarg, N/Delhi-11

(By advocate Sh, U.Srivastava o« fApplicant

Ve,

1. Union of India through
the Secretary, Ministry of Defance,
Govt,of Indig, Delhi,

2. The Under Secretary,
Ministry of Defence,
Govt.of India, Neu Delhi,

. : oe. Regpondents

(Mr s, Sumbul Rizvi Khan )

0 RD ER (ORAL)

Applicant is aggriesved by the ordor dat sd .?W
14.8,55 issued by the respondents rejcting her roguest g
for confirming hefservices with the Mipistry. Sho han
alse sought a direction teo the respondents to regular gﬁe'?,li

her services with all conssquential benefits,

2. Heard both the 1sarned counssl for tho partize ' .-
end perused the pleadings and material on record, Fram :ﬁi{“;i
Copies of the repressntations mads by tha apolloznt in . 2
1988 and 1989, it is evident that the applicant had 'gr'meA:'
as Sueaper with a number of other persons bodidss ihe tha&ﬁyi;
Defence Minister, Shri K.C, Pﬂgt during the rsiavant pn:§3§;; i
5 Respondents have filsed their reply in w ich tnmnf:f7
have statad that Shri K,C.Pant, Raksha mantﬁi,hadvﬁﬁgagcﬂ;‘ i&
the applicant as daily‘uager at her resicenc: u.e.?. ?“

18,4.1987 to 31.1.90 and during that period the rasaondsﬁ{é -

have paid her uagss. Thoy have further submittod thot tho' "

sngagement of the applicant as daily wager at the mcslﬁcggﬁ‘<k

5 L

~of the then Defence Minister was purely on co-torminus

basis i.e. so long as Shri Mant continued. ags Jafenso

Minister, These facts also appear tg bs borme out
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by the applicant®s gun reprasantation uherain it is, & Qté{upﬁ‘ﬁg‘ﬁ
stated that she had worked yith Mrs 3,3, D Souza fgor g poring

of tuo years and thereafter for one year with R2ar Adniral

YN.Inandar, It is also sesn from the copy of tho ;raxqﬁzn,ja“*
. st st es th. 4t sha ‘
of the applicant dated 15,7.95, that sha/had vorked with thg

then Defence Minister Prom 1.10,85 to 31,3.90 on daily wagss
uwithout eny break.whersas in the representation datad 2&,60953§{‘
she has submiit ed that she had workaed WoBFo 1,190,385 to 27,§Qq£§4i?
These are id:consistent st gt ement g, Furthsr,nothimg has besnm
placed on record to show that ths applicant uvas aprointad a3
Suseper in the personal staff of ths then Defence flinistar
Shri K C.fan% w.e.f, 18.4.1987 to 3.12,89, Respondontsg hava

also taken the objection that this application is tino harrad,

4, In ths above facts andcircumstancas, I fimd‘no

merit of thisg application and it {g accordingly dlgﬁiBSGd,

"

/4%¥az;:§%-ﬁ4éﬁi;;’
(Smt.Lakshmi Suaminafﬁggy,,ﬁ

Member (J)

No order as to cost s,
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